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GOVERNMENT BILL
The Constitution (Scheduled Tribes) Order (Amendment) Bill, 2019*

MR. DEPUTY CHAIRMAN: Now, we will take up the Legislative Business, the
Constitution (Scheduled Tribes) Order (Amendment) Bill, 2019. Shri Arjun Munda to
move that the following amendments made by Lok Sabha in the Constitution (Scheduled
Tribes) Order (Amendment) Bill, 2019, be taken into consideration, ...(Interruptions)...

SHRI ANAND SHAMRA (Himahal Pradesh): Sir, it was our understanding that we
will not take up any Legislative Business until the discussion on Delhi is taken up.
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The question was put and the motion was adopted.
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The question was put and the motion was adopted.

REGARDING TAKING UP DISCUSSION ON ORDINANCE -
REPLACING BILLSAND OTHER ISSUES

...(Interruptions)...

MR. DEPUTY CHAIRMAN: Hon. Members, one minute, please.

* Returned by Lok Sabha with Amendments.



